
957 Written Amwers SR.AVANA Z8, 1887 (SAKAl Written Answers 9 

~ es are finding it difficult to imple-
ment important schemes under the 
State Development Plans due to their 
inability to raise local resources; 

(b) whether such States have re-
lIuested to -Centre fOT special financial 
n~ ds c  and 

(0) ir so. the adion taken in this 
n rd~ 

'lbe Minister or Flaance (Shri T. T. 
KrisIUlamaebarl): (a) Yes, Sir. 

(b land (c). A specific request has 
been received from Mysore State and 

~ is under consideration. 

A lIor_tloDs against Cu.stoms Ollleers 
In Nadia Dldrlct 

W. Sbrlmati Renu Chakravartty: 
WiLl th" Minister ()f Fin&lK'e be pleas-
ed to state: 

(a) the findings of the enquiry 
made· into the allegations of extortion 
(If money from the Jute sellers of 
Karimpur Bazar in District Nadia, 
West 1J<,ngal by the Custom Officer,; 
~nd 

\ b) the steps taken to see that the 
h01UJ fide jute growers and sellers do 
not suffer? 

The Minister or Flua"" (Sbri T. T. 
KriIIuIamacharl): (a) The allegations 
again.t the Customs Officer. were ful-
ly investigated but were not PrOved. 

(b) The senior omeers continue to 
exercise adequate supervision over 
subordinate officers so as to ensure 
tbat """" /ide jute growers .nd sel-
l"'" do not sulfer. 
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AIlaulty Deposit Scbeme 

385. Shri luhvlUlt Mebta: Will the 
Mini.ter of Flu...., be ple .... d to 
state: 

(a) whether it is a fact that the 
contributor. of the Annuity Deposit 
Scheme have not received certificates 
for the deposited amounts for the 
year 1964-65 upto 30th June. 1965; 

( b) if SO, the reasons for the deluy 
in issuing these certificates; and 

(c) th" steps Goverrunent have 
t-aken 10 eXPedite the issue of c-ertift-
cates? 

The Mlnlater 01 Flnaaee (8brI T.  T. 
J[rIabaamaeharl): (a) to (e). Ap-
proximately 60 per cent of tbe depOSi-
tors have been issued with certiftcates. 
The delay i. mainly due to the fact 
that originally many of the depOsitors 
h.d .sked for a  I .... " number of 
certillcatea: of lower denominations and 
the writing up of the certlllcale. took 
considerable' time. To avoid the iuue 
or a large number of certificates, it 
was decided to iSSUe only the minimum 
number of certificates all.inst each 
applic.tion. To rurther speed up the 
work it has now been decided that 
instead of issuing certiflcatetl in fix-
ed d ... nomination. ... only ODe certiflcate 
should be iSMued against each applica-

tion. 




